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W RITTEN ANSWERS TO QUES
TIONS

Monopolies Inquiry Commission

*1576. Shri Dhuleahwar Meena:
Shri Romachandra Ulaka:

W ill the Minister of Law be pleased 
to refer to the reply given to Starred 
Question No. 122 on the 22nd February, 
1966 and state:

(a ) whether the recommendations of 
the Monoplies Commission have since 
been considered by Government; and

(b ) if so, the decision taken thereon?

The Minister of Law (Shri G. S. 
Pathak): (a ) and (b ). The Commis
sion’s recommendations are still under 
Government’s consideration and no 
final docicion thereon has yet been 
taken.

Damage caused to I.A.C. Dakota at 
Tulihal Airport

*1579. Shri Ranuchandra Ulaka:
Shri Dhuleshwar Meena:

W ill the Minister of Transport, Avia
ton, Shipping and Tourism be pleased 
to refer to the reply given to Starred 
Question No. 407 on the 8th March. 
196fi and state:

(a ) whether the investigations for 
the damage caused to I.A.C. Dakota 
at Tulihal airport on the 19th Febru
ary, 1966 have since been completed;

(b ) if so, the findings thereof; and

(c ) the action taken by Government 
thereon?

The Minister of Transport, Aviation 
Shipping and Tourism (Shri Sanjiva 
Reddy): (a ) No, Sir.

(b ) and (c). Do not arise.
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Import of Raw Materials 

*1582. Shri Ram Harkh Yadav:
Shri Ramanand Shastri:

W ill the Minister of Food, AgTfcul- 
ture, Community Development and 
Cooperation be pleased to state:

(a ) whether there is any proposal to
liberalise the import of raw materials 
and equipment needed fo r stepping up 
the indigenous production of fertilizers, 
pesticides and agricultural implements; 
and

(b ) if so, to what extent?

The Deputy Minister In the Ministry 
of Food, Agriculture, Community 
Development and Cooperation (Shri 
Shyam Dhar Misra): (a ) and (b ). It
has been decided to permit on a more 
liberal scale the import of spare parts 
for the capital equipment employed in 
the manufacture o f fertilisers, pesti
cides and other manufactured products 
of use in agriculture. It has also been 
decided that in respect of raw roateri- 
also for pesticides and fertilisers, im
ports w ill be more liberally licensed.




